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Vacate stay on Chittoor
encounter: Assnto NHRC

Madurai: The Joint Action Against
Custodial Torture -Tamil Nadu &
Puducherry (JAACTTN) has urged
the NHRC to take steps to get the
interim stay of Andhra HC vacated
so that its directions regarding the
Chittoor encounter can be
implemented. In a release to mark
the 10th anniversary of the
incident when 20 loggers from TN
were shot dead in “self-defence”
by Andhra Red Sanders Anti
Smuggling Special Task Force at
Seshachalam forest in Chittoor on
April 7, 2015, JAACTTN legal
advisor Henri Tiphange said due to
the interim stay, writ petition
proceedings is pending. ENS
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DAMOH Police have succeed-
ed in apprehending Take' doc-
tor Dr Narendra John Camm
fromPrayagrajin Uttar Pradesh,
who was absconding alter the
deaths of seven heart patients
at Missionary Hospital in
Damoh. The arrest was con-
firmed by Damoh
Superintendent of Police Shrut
Kirti Somvanshi, who said that
searchteams had been deployed
in several locations, including
Prayagraj. Earier, Damaoh’s Chief
Medical and Health Officer
(CMHO) Mukesh Jain had filed
anFIRagainst Dr Narendra John
Camm late Sunday night while
two other persons have also

been named in the case.

The controversy erupted fol-
lowing claims that seven
patients died after undergoing
heart surgeries performed by
Dr Camm, who allegedly prac-
tised medicine using fake
degrees. Investigations revealed
that he carried out angiogra-
phies and angioplasties, which
were linked to the patients’
deaths. On the other hand, a
team from the National Human
Rights Commission (NHRC)
comprised of Rinkle Kumar,
Brajveer Kumar and Rajendra
Singh visited Damoh on
Monday to investigate the mat-
ter. Only two individuals
appeared before the team
named Nabi Beg, son of
deceased patient Raheesa
Begum, and complainant
Krishna Patel. The team also
met Collector, SPand CMHO 1o
collect more information.
Further statements are expect-
ed to be registered on April 9.
Theteamalso visited Missionary
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DAMOH FAKE DOCTOR CASE: CM Yadav orders
strict action and investigate any similar cases
B By Bhavana ‘Aparajita’ Shukia

EMPHASISING Government'’s zero-tolerance policy, Chiefl Minister Mohan
Yadav assured further action will be taken without delay in the Damoh fake
doctor scandal. Moreover, the Health Department has been asked to unfold
any other cases of same nature, The accused using fake documents conducted
multiple surgeries at a Missionary Hospital and some of the patients lost their
lives allegedly after the treatment. Chiel Minister Yadav said “In the incident
which came to light in Damoh, our Government is taking strict action. We do
not delay action against such cases. I've instructed the Health Department
to investigate any similar cases elsewhere and act immediately.” An FIR has been lodged at
Kotwali Police Station in Damoh following a report from the Chief Medical and Health Officer
(CMHO). The accused, identified as Narendra Yaday, is being charged with fraud and use of
forged medical documents to secure a position at the Missionary Hospital.The accused posed
as a London-based Cardiologist Dr N John Camm and performed a number of heart surger-
ies consequently seven patient allegedly died after the surgery.

Notably, The accused’s documents raised serious doubts and failed verification checks. He
was found practicing without registration in Madhya Pradesh. Confirmation about the sev-
en deaths due to fake surgeries, has yel to be made by the authorities but family members
of deceased claimed that their loved once died shortly after undergoing angioplasty under
the fake doctor in January. The National Human Rights Commission (NHRC) is also involved
in this matter. It seems that the State Government is going tough in this case and Chief
Minister has to give orders to the concern department in this regard.

Hospital as part of its inquiry.
According to one of the com-
plaints, the real name of the
accused is Narendra
VikramadityaYadav. He misused
the name of UK cardiologist
Professor JohnCamm to mislead
patientsand theydied duetohis
wrong treatment, the complaint
alleged. In his complaint, CMHO
Jainalleged Dr Camm had com-
mitted a fraud by performing
angiography and angioplastyon
patients at the Mission Hospital
without being registered withthe
Madhya Pradesh Medical
Coundl. The registration is not
displayed on the doctor's med-
ical documents, which appears
to be suspicious prima facie. No
doctor can provide services in
Madhya Pradesh without regis-
tration with the MP Medical
Council, the FIR stated. The com-
plaint alleged between January
and February, many patientsdied
due to treatment by an ineligi-
ble doctor in the cardiology
department of the hospital.
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‘Fake’ doc involved

Shruti Tomar
lettershindustantimes com

BHOPAL/SAGAR: Madhya Pradesh
Police on Mondayarrested a man
who isaccused of forging his med-
ical degrees operating on patients
in a hospital in Damoh district,
allegedly leading to the deaths of at
least seven pecple.

The arrest came on a day the
police filed a first information
report against the man— identified
by the police as Narendra John
Camm — under sections 318 (cheat-
ing), 338 {forgery of valuable secu-
rities, wills, and other important
documents), 336 (forgery, specifi-
cally creating or altering docu-
ments of electronic records with
the intent to decelve or cause
harm) and 340(2) {using a forged
document or electronic record as
genuing) of the Bharatiya Nyaya
Sanhita (BNS) and under the MP
Ayurvedic Council Act

Damoh superintendent of
police Shrutkirtd Somvanshi con-
firmed the arrest from Prayagraj.
“After the regisration of the FIR,
our cyber team got active as this
doctor, who is known as Narendra
Yadav or Narendra John Camm,
hiad a habit of runmning away from
one place to another. We got input
from cyber team and Damoh
police nabbed him from Drona
Ormnaxe township in Prayagraj and
he is now being brought to

HINDUSTAN TIMES, Mumbai,

MNarendra John Camm

Damaoh,” said the SF.

The developments came days
after the Nadonal Human Righis
Commission (NHRC) initiated a
probe into the deaths of seven peo-
ple at Mission Hospital in the
Damaoh district.

On Sunday night, Damoh chief
medical and health officer MK
Jain filed a complaint with the
police, alleging that "Dr. Narendra
John Camm™ committed fraud by
doing anglography and angio-
plasty in Mission Hospital without
registering“ithme Madlya Pra-

desh Medical Coundil. "They didn’t
find the registoration of Dr. Naren-
dra John Camm cn the medical
documents, which
cioasat s gt They sl fouas
forgery in his degrees,” said Som-
vanshi The matter of the deaths is
still being ted by the dis-
mict administration and the
NHRC, and sections related to the
deaths might be added later based

on the findings.
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in deaths of 7 held

An investigation team includ-
ing districtvacdnation officer Vis-
hal Shukla, district health officer
Vikrant Singh Chauhan, and
CMHOD Jain were formed to imves-

tigate the case in Mission Hospital,
Damch, Jain said. The probe team
was formed on April 5. The team
did not find Dr. Narendra John
Camm in Mission Hospital and the

told the team that he had
left the job, it added.

“The manager provided the
documents related to the degree of
Dr. Narendra John Camm, in
which the Investigation team
prima facie did not find the regis-
tration number of the medical
council) university mentionad in
the degrees of the concerned doc-
tor, which is generally mentioned
in the documents of all universites
and medical councils,” the FIR
seen by HT said.

“The documents presented by
Mission Hospital of Dr. Narendra
John Carmm, his medical regi
thon, certificate has been issued by
Andhra Pradesh Medical Council,
but till date, the name of Dr. Nar-
endra John Camm is not appear-
ing in the registration on the offi-
cial website of Andhra Pradesh
Medical Council at regisoraton
number 153427, due towhich the
registration of Dr. Narendra John
Camm seems suspicious at first
sight, and also, without regisira-
tion in Madhya Pradesh Medical

Council, no doctor can provide his
services in Madhya Pradesh as per
therules...” the FIR further said.

*The doctor did surgery (angio-
Plasty) on 15 heart patients in Jan-
uary-February 2025, Out of these,
Seven died. Some relatives
contacted us after which I com-
Plained to CMHO MK Jain in Feb-
ruary. But no action was taken by
CMHO s0 L alongwith the victims'
families, filed a complaint to the
National Human Rights Comimis-
sionin March.” said Damoh child
welfare committee chairman
Deepak Tiwari.

Thehospital incharge Pushpa
Khare wild the CMHO that the doc-
tor was hired through an agency.
“The fraud was commiited with us
as well. We are supporting the
administration in the investiga-
tor... He joined on January 1 and
left in February without
anyone,” she said.

Meanwhile, Pradeep Shukla,
the son of former Chhattis
assembly speaker Rajendra
Prasad Shukla has alleged that the
accused performed surgeryon his
fatherata in Bilas
pur in 2006, following which the
larter died. "Yadav suggested and
performed heart surgery on my
father and then he was kepton a
ventilator for nearky 18 days before
he was declared dead on August
20, X006,” Pradeepwas quoted as
saying by PTL
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NHRC collects documents from victims’ family

Our Staff Reporter
BHOPAL

A three-member team of
National Human Rights
Commission (NHRC) visited
Damoh to look into the fake
doctor surgery case of Chris-
tlan Missionary Hospital on
Monday The team collected
documents from victims
families and visited the hos-

Ppital as well.

Seven deaths have been
reported at the hospital al-
legedly due to surgery by
fake doctors. However, an
FIR has been registered
against fake doctor Nar
endra Yadav alias Dr John
for getting false and fab-
ricated certificates.

Bal Kalyan Samiti district
president and complainant

NHRC TEAM
IN DAMOH

advocate Deepak Tiwari said
that the team will stay in
Damoh till April 9. *Today,
they met victims' family
members of the deceased
and collected documents re-
lated to surgery performed
by accused doctor Narendra
Yadav alias Dr John

“First Krishna Fatel had
approached us alleging that
his relative has been diag-
nosed with heart blockage
in the missionary hospital
even as the doctors have not
performed angiography. It
was surprising for all of us.
Similarly, later Navi Qureshi
reported that his mother
was diagnosed with a car-
diac issue and he was told to

deposit Rs 60,000, However,
his mother Reshma Begum
died soon after surgery at
Christian Hospital,” said Ti-
wark

The NHRC team has col-
lected documents related to
surgery like on what basis
and recommendation the
cardiac surgeries were op-
erated on patients, he
further added.
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Mid-day

Madhya Pradesh: Fake cardiologist booked after seven deaths at Damoh
missionary hospital

https://www.mid-day.com/news/india-news/article/madhya-pradesh-fake-cardioloqgist-
booked-after-seven-deaths-at-damoh-missionary-hospital-23514582

Updated on: 07 April,2025 12:08 PM IST | Bhopal
mid-day online correspondent

A man posing as a cardiologist at a missionary hospital in Madhya Pradesh's Damoh
district has been booked after seven patient deaths, prompting an NHRC investigation
into his fraudulent practices and lack of registration

A case has been registered against a man posing as a cardiologist at a missionary
hospital in Madhya Pradesh’s Damoh district, following the deaths of seven patients
allegedly under his care, according to PTI.

The Damoh police filed the FIR late on Sunday night based on a complaint by the district's
Chief Medical and Health Officer (CMHO), Dr MK Jain, PTI reports. The accused,
identified as Dr Narendra John Camm, has been booked for allegedly conducting critical
cardiac procedures without proper medical registration. A team from the National Human
Rights Commission (NHRC) is set to visit Damoh from 7th to 9th April to probe the
allegations.

Dr Jain’s complaint stated that Dr Camm had fraudulently carried out angiographies and
angioplasties at the Mission Hospital despite not being registered with the Madhya
Pradesh Medical Council, as is mandatory for all practising doctors in the state. “His name
does not appear on the council’s database, and the registration number is missing from
his documents,” the FIR noted, as per PTI.

A preliminary investigation carried out by a panel of doctors — formed following a directive
from the district collector — could not verify the authenticity of Dr Camm’s credentials. The
hospital’s management later claimed the doctor had already vacated the premises.

The FIR further stated that while the hospital had submitted a medical registration
certificate from the Andhra Pradesh Medical Council for the accused, checks on the
council’s official website revealed no such listing under the name ‘Dr Narendra John
Camm’.

The matter took a more disturbing turn when a local resident alleged in a previous
complaint to the NHRC that the individual in question had used the alias ‘Dr N John
Camm’, borrowing the identity of a well-known British cardiologist, Professor John Camm,
in a bid to gain the trust of patients. The complainant claimed the man’s real identity is
Narendra Vikramaditya Yadav, and accused him of misrepresenting himself as foreign-
educated and trained.


https://www.mid-day.com/news/india-news/article/madhya-pradesh-fake-cardiologist-booked-after-seven-deaths-at-damoh-missionary-hospital-23514582
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The complaint also highlighted that several deaths had occurred in January and February
this year due to the “unauthorised” treatment provided in the hospital’s cardiology
department.

NHRC member Priyank Kanoongo, in a post on X, said the deaths occurred as a result
of heart procedures performed by an unqualified individual, and that the hospital operates
under the Pradhan Mantri Ayushman Yojana, indicating misuse of public healthcare
funds.

THE TEUCY #
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BRI AR BI.... pic.twitter.com/Fo8eJmghGp

— e Wﬁ Priyank Kanoongo (@KanoongoPriyank) April 4, 2025

Kanoongo confirmed that the NHRC'’s investigation team will interview affected families,
hospital staff, and local officials during their visit to Damoh. The inquiry will assess both
institutional accountability and any lapses on part of administrative personnel involved.

Damoh Collector Sudhir Kochar also confirmed that a complaint had been received and
that an investigation is currently underway, PTI reports.

The accused has been charged under several sections of the Bharatiya Nyaya Sanhita,
including 315(4) for dishonest misappropriation, 338 for forgery, 336(3) for fraudulent
alteration of documents, 340(2) for use of forged records, and 3(5) for joint criminal
liability.

(With inputs from PTI)
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Republic World

"Fake’ Doctor Arrested After 7 Deaths, 15 Heart Surgeries at MP Hospital: Sources

According to the sources, a man who claimed to be a renowned cardiologist from London
was finally taken into custody from Uttar Pradesh.

https://www.republicworld.com/india/fake-doctor-arrested-after-7-deaths-15-heart-
surgeries-at-mp-hospital-sources

Updated April 7th 2025, 19:03 IST

India News | 3 min read | Reported by: Medha Singh

Madhya Pradesh : In a major breakthrough in the Damoh fake doctor case, Narendra
Yadav, who posed as Dr. Narendra John Kem, claiming to be a renowned cardiologist
from London was finally taken into custody from Uttar Pradesh, as per the sources.

The arrest came weeks after he remained absconding, following allegations that he
conducted at least 15 heart procedures, resulting in seven deaths between December
2024 and February 2025 at Mission Hospital in Damoh.

The arrest was not officially confirmed by the police at the time of filing this report, but
multiple sources indicated that Yadav had been detained for questioning.

A team from the National Human Rights Commission (NHRC) arrived at the Mission
Hospital on Monday, along with local police officials, and began questioning the hospital
staff regarding the fake doctor’s involvement.

The Chief Medical and Health Officer (CMHO) and other senior health officials were also
summoned to the hospital for interrogation.

The NHRC had earlier taken suo motu cognizance of the matter after media reports and
a formal complaint alleged gross medical negligence and fraudulent medical practices.

How the Fraud Was Exposed

Yadav allegedly introduced himself as Dr. N John Camm, a reputed cardiologist from the
UK. He worked at Mission Hospital for nearly two months, performing complex heart
procedures without proper qualifications or verification.

The case came into the spotlight when reports surfaced of a sharp rise in patient deaths
following surgeries conducted by him. A formal complaint was lodged with the NHRC in
February 2025, prompting an immediate investigation.

Multiple Lives Lost

Families of the victims revealed how they trusted the hospital and were misled by the fake
identity of the accused.
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Nabi Qureshi, a local resident, said, “We were told she died of a heart attack, so we didn’t
go for a postmortem. But we later learned from the media that a fake doctor was operating
on patients. No one from the hospital or administration has even spoken to us till now.”

His 63-year-old mother, Raheesa, died after being admitted for a heart problem. She
underwent angioplasty under Yadav’s supervision and passed away shortly after.

In another heart-wrenching case, Jitendra Singh from Patera shared how his father,
Mangal Singh, was admitted for gas trouble, but the hospital recommended a heart
surgery. “He died within hours of the surgery,” Singh said. “Doctors were unavailable
before and after the operation. They asked us to buy an Rs 8,000 injection but never
administered it.”

Authorities Respond

Damoh Collector Sudhir Kochar confirmed that a special investigation team had been
formed to probe the matter. “We are taking the issue seriously. However, we will not make
any statements until the inquiry concludes,” he said.

CMHO Dr. Mukesh Jain and District Health Officer Dr. Vikram Chauhan verified that at
least two deaths occurred due to suspected negligence. “Yes, two cases have been
verified where negligence during treatment was suspected. The matter is under thorough
investigation,” they stated.

Outrage and Demands for Justice

Earlier, locals and families of victims have called for strict action, saying the incident
exposed a dangerous gap in the verification of medical professionals in private hospitals.
They have demanded swift justice, a CBI probe, and permanent cancellation of the
hospital’s license if found guilty of negligence.



DECCAN HERALD, Online, 8.4.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Deccan Herald
7 deaths after treatment: FIR against ‘fake’ cardiologist of Madhya Pradesh hospital

A team of the National Human Rights Commission (NHRC) will reach Damoh on Monday
and camp till Wednesday to conduct an investigation into the matter.

https://www.deccanherald.com/india/madhya-pradesh/7-deaths-after-treatment-fir-
against-fake-cardiologist-of-madhya-pradesh-hospital-3481384

PTI Last Updated : 07 April 2025, 12:55 IST

Bhopal: Police have registered a case against a "fake" cardiologist of a missionary
hospital in Madhya Pradesh's Damoh district following the death of seven persons
allegedly after being treated by him, officials said on Monday. A team of the National
Human Rights Commission (NHRC) will reach Damoh on Monday and camp till
Wednesday to conduct an investigation into the matter. The police registered a First
Information Report (FIR) on Sunday midnight against the accused, named Dr Narendra
John Camm, on a complaint by Damoh district's Chief Medical and Health Officer (CMHO)
MK Jain, the officials said. In the complaint, Jain alleged that Dr Camm had committed a
fraud by performing angiography and angioplasty on patients at the Mission Hospital
without being registered with the Madhya Pradesh Medical Council.

The registration is not displayed on the doctor's medical documents, which appears to be
suspicious prima facie. No doctor can provide services in Madhya Pradesh without
registration with the MP Medical Council, the FIR stated. A team of doctors also
investigated the case following a letter from the district collector and the hospital
management said Dr Camm has already left the medical facility, it mentioned. According
to the FIR, the hospital manager provided documents related to the doctor's degree and
the investigation team prima facie did not find the registration number of the medical
council or a university, which is generally mentioned in the documents. As per documents
of the doctor concerned presented by the Mission Hospital, his medical registration
certificate has been issued by the Andhra Pradesh Medical Council. But the name of Dr
Camm does not appear in the registration on the official website of the Andhra Pradesh
Medical Council, thus it seems suspicious at first sight, the FIR stated. The case was
registered against the accused under Bharatiya Nyaya Sanhita sections 315 (4)
(dishonest misappropriation), 338 (forgery), 336 (3) (creating or altering documents or
electronic records with fraudulent intent), 340 (2) (forged documents and electronic
records) and 3 (5) (joint criminal liability when a criminal act is committed by several
persons in furtherance of a common intention

. As per a complaint lodged earlier by a local resident with the NHRC, the person, using
the name 'Dr N John Camm', who was said to be working at the hospital, had shown
himself to be educated and trained from abroad. The complainant claimed the real name
of the person is Narendra Vikramaditya Yadav. He misused the name of a famous
cardiologist from the United Kingdom, Professor John Camm, to mislead the patients and
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they died due to his wrong treatment, the complaint alleged. The complaint alleged that
between January and February this year, many people died due to the treatment by an
ineligible and unauthorised doctor in the cardiology department of the Damoh’'s Mission
Hospital.

NHRC member Priyank Kanoongo in a post on X on Friday said a case of the untimely
death of seven persons has come to light in a missionary hospital in Damoh where a fake
doctor was operating on patients in the name of the treatment of heart disease. According
to the complaint, the said missionary hospital is covered under the Pradhan Mantri
Ayushman Yojana and hence government money has also been misused. The MHRC
has ordered an investigation, he said. "The investigation team of the National Human
Rights Commission constituted on my orders to investigate the case will camp in Damoh
from 7th April to 9th April and investigate. If any victim or any other person wants to
provide information related to the case, they can meet the investigation team in Damoh,"
Kanoongo said in a post on Sunday. The investigation team will examine the institution
and persons mentioned in the complaint, including administrative officials, he added.
Damoh Collector Sudhir Kochar on Sunday said a complaint has been received in the
matter and it is being investigated.
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Business Standard
Who is ‘N John Camm’, fake doctor linked to 7 deaths in Madhya Pradesh?

The accused, Narendra Yadav, who had been appropriating the identity of a renowned
British cardiologist, is now absconding

https://www.business-standard.com/india-news/n-john-camm-narendra-yadav-madhya-
pradesh-damoh-mission-hospital-deaths-125040700346 1.html

Boris Pradhan New Delhi
3 min read Last Updated : Apr 07 2025 | 12:33 PM IST

Seven people have died in Madhya Pradesh's Damoh district after allegedly undergoing
treatment by a man posing as a cardiologist. The National Human Rights Commission
(NHRC) has launched an investigation into the case, which centres around one Narendra
Yadav, who is accused of impersonating Professor John Camm, a renowned cardiologist
based in London.

Yadav reportedly performed surgeries at Mission Hospital in Damoh under the false
identity of “Dr N John Camm”. The District Chief Medical and Health Officer, Dr Mukesh
Jain, confirmed that a report on the matter has been submitted to District Collector Sudhir
Kochar, though the total number of victims has not yet been disclosed.

What happened in Damoh?

A local lawyer Deepak Tiwari, president of the district's Child Welfare Committee, told The
Hindu that Narendra Yadav performed various cardiac surgeries resulting in seven
deaths. However, he suspected the actual number could be higher.

Tiwari stated that the committee had received a complaint from a patient in February who
expressed doubts about a doctor at Mission Hospital, stating that the doctor was unable
to conduct diagnosis properly.

When the panel began investigating the matter, Yadav fled the area, Tiwari said. The
committee's investigation has confirmed seven fatalities thus far.

"When hospital documents were examined during the investigation, it was discovered that
a man named Narendra Yadav had assumed the identity of a London-based doctor to
work here," he added.

Who is the real Dr John Camm?

The real Professor John Camm is an emeritus professor of clinical cardiology at St
George’s University of London. He confirmed to fact-checking website BOOM that his
identity was being misused by Yadav, who also operated a website under the name
njohncamm.com and ran a Twitter account under the handle @njohncamm, which has
now been suspended.
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Yadav, using this fake persona, gained traction in July 2023 after tweeting that Uttar
Pradesh Chief Minister Yogi Adityanath could control the riots in France “within 24 hours."
The tweet was widely shared by Indian news channels, some of which later deleted their
posts after questions arose about the account's authenticity.

Past controversies

Numerous medical professionals had already raised suspicions about N John Camm’s
legitimacy, highlighting grammatical errors and misspellings of prestigious institutions and
established doctors under whom he claims to have trained.

Dr Rohin Francis, a consultant cardiologist, shared his observations and findings about
N John Camm in a series of tweets on X. Francis uncovered poorly edited photographs
of N John Camm allegedly taken in India, along with a profile banner featuring a fictional
building complex, purported to be the planned N John Camm Institute in Rajasthan,
scheduled to open in 2027.

N John Camm's website contained many typographical errors and referenced a period
spent at St George's Hospital in London, where the real Professor John Camm practices
cardiology.

NHRC to launch investigation

"A complaint was filed alleging that an unqualified doctor conducted heart surgeries
resulting in multiple fatalities. Reports also indicated that the missionary hospital claimed
funds from the government through the Ayushman Bharat program,” NHRC member
Priyank Kanoongo told news agency ANI.

"This constitutes a serious accusation. The commission is acknowledging this matter and
continuing its investigation," Kanoongo added.
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Congress targets BJP over 'bogus' cardiologist in MP; ruling party says no one will
be spared

The BJP criticised the Congress for attempting to link the man at the centre of the row,
Narendra John Camm, with the saffron party and asserted its government in the state
takes action against wrongdoers no matter how influential he is.

https://www.deccanherald.com/india/madhya-pradesh/congress-targets-bjp-over-boqus-
cardiologist-in-mp-ruling-party-says-no-one-will-be-spared-3482183

PTI Last Updated : 07 April 2025, 20:21 IST

Bhopal: The Congress on Monday sought to corner the BJP over a "fake" cardiologist at
a missionary hospital in Madhya Pradesh's Damoh district who is being blamed for the
death of seven patients, and dubbed him as a "favourite" of the ruling party and a "hate-
monger". The BJP criticised the Congress for attempting to link the man at the centre of
the row, Narendra John Camm, with the saffron party and asserted its government in the
state takes action against wrongdoers no matter how influential he is. The saffron outfit
pointed out that a case has already been registered against him and an investigation was
on. The opposition Congress claimed the "fake" doctor, against whom an FIR has been
registered on charges of forgery and dishonest misappropriation, was a "habitual hate-
monger" who vitiated the atmosphere in the country via social media.

Police registered the FIR on Sunday midnight against the accused on a complaint by
Damoh district's Chief Medical and Health Officer (CMHQO) MK Jain, officials said. In the
complaint, Jain alleged Camm committed a fraud by performing angiography and
angioplasty on patients at Damoh Mission Hospital without being registered with the
Madhya Pradesh Medical Council. The National Human Rights Commission (NHRC) is
conducting a separate investigation into the matter. In a video released by the MP
Congress, party spokesperson Supriya Shrinate showed a photo of the alleged fake
doctor on a mobile phone and said from the camera angle, his DP and name 'Professor
N John Camm’, people mistook him to be a foreigner. "His actual name was Narendra
Vikramaditya Yadav, a Hindustani. He was such a great 'bhakt' that he would post
worthless things on Twitter (now called X) all day and spew venom at the opposition," she
maintained. "He created an atmosphere of hatred in the country. He was ‘chaheta’
(favourite) of the BJP. The BJP's IT cell used to promote him hugely as their hero," the
Congress leader charged. She claimed Uttar Pradesh Chief Minister Yogi Adityanath
used to reply to his tweets. "But now what he has done is a grave crime. This fake doctor
who used to claim to be a cardiologist from England, his degree is fake. He carried out
heart surgeries of many people in Damoh, of whom seven died due to negligence and he
is absconding,” she said. Despite knowing that his degrees were bogus and he was a
fake doctor, who gave him permission to practice there? Shrinate asked. "Now what will
the BJP people, BJP's IT cell and Yogjiji say -- keep quiet. BJP is filled with such fake
people, and its fallout is that seven people have lost their lives," she alleged.
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The Congress leader further said, "He was your hero whose tweets were promoted. This
fake man has killed people by becoming a fake doctor." When contacted, state BJP
spokesman Narendra Saluja insisted the party-led government does not spare
wrongdoers. "Dr Mohan Yadav's government is in power in MP which does not consider
a criminal's religion, caste, or party while taking action. Action is taken against wrongdoers
no matter how influential he or they are. The ones who commit crime are not spared.
There are many examples (in the past) ," Saluja said.

Another MP BJP spokesperson Pankaj Chaturvedi said, "Already, a case has been
registered against the accused. The case is being investigated thoroughly at all levels.
No one will be spared.” Chaturvedi said everyone is free to express his thoughts in a
democracy. "There are crores of people in Bharat who feel like a political party does and
like its ideology. But Congress on that basis just can’t link a wrongdoer with our leaders
or our party which has cracked a whip on scamesters, criminals, rapists across the
country. The BJP is a party with a difference having a clean slate," he said. The 'fake'
doctor has been charged under under Bharatiya Nyaya Sanhita sections 315 (4)
(dishonest misappropriation), 338 (forgery), 336 (3) (creating or altering documents or
electronic records with fraudulent intent), 340 (2) (forged documents and electronic
records) and 3 (5) (joint criminal liability when a criminal act is committed by several
persons in furtherance of a common intention). As per a complaint lodged earlier by a
local resident with the NHRC, the person, using the name 'Dr N John Camm’, who was
said to be working at the hospital, had shown himself to be educated and trained from
abroad. The complainant claimed he misused the name of a famous cardiologist from the
United Kingdom, Professor John Camm, to mislead the patients and they died due to his
wrong treatment. NHRC member Priyank Kanoongo, in a post on X on Friday, said a case
of the untimely death of seven persons has come to light in a missionary hospital in
Damoh where a fake doctor was operating on patients in the name of the treatment of
heart disease.
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Madhya Pradesh Heart Surgery Deaths: "Fake UK Doctor’ Fled When Confronted,
"Say Victims’ Families | Bhopal News

Madhya Pradesh heart surgery deaths: When confronted, ‘fake UK doctor' N John Camm
‘drove away', say kin

https://timesofindia.indiatimes.com/city/bhopal/madhya-pradesh-heart-surgery-deaths-
when-confronted-fake-uk-doctor-n-john-camm-drove-away-say-
kin/articleshow/120058576.cms

TNN / Updated: Apr 7, 2025, 13:43 IST

A man posing as a UK-based heart specialist is being investigated for the deaths of seven
patients in Damoh, Madhya Pradesh. He performed surgeries at Mission Hospital without
proper credentials and fled when confronted. Authorities suspect the man is actually
Narendra Vikramaditya Yadav. An investigation is ongoing, and a police case has been
filed.

The man, suspected to be Narendra Vikramaditya Yadav, fled after being confronted.
Authorities are now probing the hospital's failure to verify his credentials.

BHOPAL: The man who passed himself off as a UK-based heart specialist and is now
under the scanner for at least seven deaths in Madhya Pradesh’s Damoh district
reportedly  fled  when confronted by families of the deceased.
When the family of 58-year-old Rahisa Begum demanded to know why she died just hours
after a heart surgery in January, the man who had operated on her, identifying himself as
Dr N John Camm, fled the hospital premises. “He got into his car and just drove away,”
her son Nabi recounted.
Rahisa is one of seven patients who died after undergoing heart surgeries at Mission
Hospital in Madhya Pradesh’s Damoh district between December 2024 and February
2025.

A National Human Rights Commission (NHRC) team is expected to visit Damoh’s Mission
Hospital on Monday as questions mount over how the facility allowed ‘Dr N John Camm’
to operate without verifying his identity or credentials.

The hospital, now at the centre of a growing controversy, allowed him to perform over a
dozen heart surgeries.Seven of those patients died during or shortly after the procedures

Operated for ‘gas’, died after surgery

Among the victims was 62-year-old Mangal Singh, admitted to the hospital in early
February with symptoms his family believed were due to gas.
His son, Jitendra Singh, said the hospital recommended an angiography followed by heart
surgery. But his father died shortly after the operation. “Doctors were not available before
or after surgery. An expensive injection ordered by the doctor wasn’t even administered.
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And when we demanded a postmortem, we were told the surgery was already done, and
we should take the body home,” Jitendra alleged.

No reports, no evidence just Rs 50,000 bills

In another case, Asaram, a patient from the region, was brought to Mission Hospital on
January 31 with chest discomfort. The hospital demanded Rs 50,000 for immediate
treatment, and family members say they were told an angiography was done. However,
no reports or videos were shared with them. Sensing something was wrong, they shifted
him to Jabalpur Medical College — where he recovered without needing surgery.
District authorities say ‘Dr Camm’ had performed around 15 surgeries over two-and-a-
half months. Seven of those patients are now dead. A preliminary inquiry by Damoh chief
medical and health officer Dr Mukesh Jain and district health officer Dr Vikram Chauhan
has already been submitted to the collector.

Trail of ‘fake doctor’

The hospital’s failure to verify the doctor’s identity before allowing him to conduct major
surgeries has raised serious concerns. While hospital officials have remained
unreachable, families allege they were lured with false assurances and left with no
accountability once things went wrong. The doctor introduced himself as “Dr N John
Camm?”, claiming to have trained under the renowned cardiologist Prof A John Camm in
the UK. But multiple inconsistencies in his credentials began surfacing online. In fact, the
name “Prof N John Camm” had surfaced in 2023 on a Twitter account that tagged Uttar
Pradesh chief minister Yogi Adityanath, prompting scepticism about its authenticity.
Sources say the man may actually be Narendra Vikramaditya Yadav, previously arrested
in Telangana in a cheating case. He has claimed in the past to have completed his MBBS
from the University of North Bengal in 1996 and MRCP from St George’s Hospital,
London, in 2001.

FIR registered; manhunt on

Madhya Pradesh Police have booked a man posing as a UK-trained cardiologist, Dr
Narendra John Camm, for the alleged death of seven patients at a missionary hospital in
Damoh.

The accused is believed to be Narendra Vikramaditya Yadav, who impersonated
renowned UK cardiologist Prof. John Camm to conduct unauthorized angiographies and
angioplasties.

A case was registered late Sunday under multiple sections of the Bharatiya Nyaya
Sanhita, following a complaint by CMHO MK Jain, who stated the accused had no valid
medical registration.

A district medical team found his documents suspicious, and the hospital later confirmed
he had fled.
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Massive manhunt in MP for “fake UK doctor’ who caused 7 deaths after heart
surgeries

https://timesofindia.indiatimes.com/city/bhopal/massive-manhunt-in-mp-for-fake-uk-
doctor-who-caused-7-deaths-after-heart-surgeries/articleshow/120053877.cms

TOI City Desk / TIMESOFINDIA.COM / Updated: Apr 7, 2025, 14:24 IST

Madhya Pradesh Police have accused a fake cardiologist, Narendra Vikramaditya Yadav,
who posed as a UK-trained heart specialist, Dr. Narendra John Camm, leading to the
deaths of seven patients at a Damoh hospital. The police have registered a case involving
fraud, forgery, and criminal conspiracy. The National Human Rights Commission is
investigating the matter.

A man posing as a doctor at a Damoh hospital has been booked for fraud and illegal
medical practice, linked to seven patient deaths.

NEW DELHI: Madhya Pradesh Police have registered a case against a “fake” cardiologist
who allegedly caused the death of seven patients at a missionary hospital in Damoh. The
accused, who reportedly posed as a British-trained heart specialist, has now been booked
under multiple sections of the Bharatiya Nyaya Sanhita, officials said on Monday.
The accused, who went by the name Dr Narendra John Camm, is suspected to be
Narendra Vikramaditya Yadav, and is accused of impersonating renowned UK-based
cardiologist Professor John Camm to carry out unauthorised angiographies and
angioplasties at the Mission Hospital.

The First Information Report (FIR) was registered late Sunday night on the complaint of
Chief Medical and Health Officer (CMHO) MK Jain, who said the accused had no valid
registration with the Madhya Pradesh Medical Council (MPMC).

“The registration was neither displayed on his documents nor available on the Andhra
Pradesh Medical Council’s official portal, despite the hospital presenting it as his issuing
body,” the FIR noted. A medical team constituted by the district collector confirmed the
documents were suspicious, and the hospital later informed authorities that Dr Camm had
left the facility.

Poll
Do you believe stricter regulations are needed for medical practitioners?

Police registered the case under newly implemented Bharatiya Nyaya Sanhita sections
315(4), 338, 336(3), 340(2), and 3(5) — related to fraud, forgery, misappropriation, and
criminal conspiracy. Investigators say the accused not only fabricated documents but also
posed as a UK-educated doctor, exploiting the name of the real Prof. John Camm.
NHRC team to inspect MP hospital to probe ‘fake UK doctor & 7 deaths
The hospital manager is also under scrutiny for presenting degree certificates and
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registration documents that lacked official verification numbers from any recognized
university or council.
Amid growing outrage, a National Human Rights Commission (NHRC) team, led by
member Priyank Kanoongo, will camp in Damoh from April 7 to 9 to conduct an on-ground
investigation.

“This case involves seven untimely deaths and misuse of the Ayushman Bharat health
scheme funds. The team will examine hospital officials, administrative departments, and
any other persons concerned,” Kanoongo said in a post on X
Victims’ families and others with relevant information have been asked to meet the NHRC
team during their stay in Damoh.
Damoh Collector Sudhir Kochar confirmed that a formal complaint had been received and
the matter is under active investigation. The real extent of the deaths, hospital negligence,
and the possible role of hospital management in shielding the accused, are also being
probed.

Sources said the accused had been associated with the cardiology department of the
Mission Hospital between January and February this year, and several deaths occurred
during that period, allegedly due to inappropriate cardiac procedures.
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Madhya Pradesh heart surgery deaths: "UK doctor’ N John Camm detained from
UP amid Damoh Hospital controversy

https://timesofindia.indiatimes.com/city/bhopal/madhya-pradesh-heart-surgery-deaths-
uk-doctor-n-john-camm-detained-from-up-amid-damoh-hospital-
controversy/articleshow/120066608.cms

P Naveen / TNN / Updated: Apr 7, 2025, 21:51 IST

DAMOH: In a major breakthrough, police in Damoh district, Madhya Pradesh, have
arrested N John Camm, alias Dr Narendra Vikramaditya Yadav, from Uttar Pradesh.
Camm is accused of performing unauthorized surgeries at Mission Hospital, which
allegedly led to the deaths of seven patients.
During his two-month tenure at the hospital, Camm examined around 70 patients and
performed surgeries on 13, with seven of those patients dying after the procedures.
Mission Hospital authorities stated that they hired him through a Bhopal-based agency at
a salary of Rs 8 lakhs per month.
Superintendent of Police (SP) Shrut Kirti Somavanshi confirmed Camm's detention from
Prayagraj and said he is being questioned. "Communications are being made with
hospitals across India where he has worked previously,” the SP added. Camm is
expected to be produced before the local court for remand.
Damoh police have filed a case against Camm under multiple sections of the Bharatiya
Nyaya Sanhita (BNS) and the Madhya Pradesh Medical Council Act, accusing him of
forgery, unauthorized medical practice, and suspected involvement in patient fatalities.
The complaint was lodged by Dr M.K. Jain, Chief Medical and Health Officer (CMHO) of
Damoh, who noted that Camm performed angiography and angioplasty procedures
without registration with the Madhya Pradesh Medical Council.

Dr. Jain’s investigation revealed significant discrepancies in Camm’s credentials.
Documents provided by Mission Hospital lacked essential registration details, and it was
found that no doctor can legally practice in Madhya Pradesh without proper registration.
Despite these concerns, the hospital failed to provide any registration documentation,
raising further suspicions about Camm’s legitimacy.
In light of these findings, Dr. Jain formally requested police action, citing violations under
various sections of the BNS and the MP Medical Council Act. A formal case has been
registered, and investigations are ongoing.
The investigation came after a directive from District Collector Sudhir Kocher, leading to
the formation of a three-member team, including Dr. Jain, Dr. Vishal Shukla (District
Vaccination Officer), and Dr. Vikrant Singh Chauhan (District Health Officer). The team
discovered that several patients died following procedures by Camm and found significant
inconsistencies in his gualifications.
When the team attempted to locate Camm at Mission Hospital, they were informed that
he had resigned and left the institution. Further investigation into his credentials revealed
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that the registration number on his certificate from the Andhra Pradesh Medical Council
was invalid. His name and registration number were not found in online databases, raising
doubts about his gualifications.
Camm’s disappearance from both the hospital and a hotel where he had been residing
since February 12th added to the growing suspicions. Authorities are now investigating
whether "N John Camm" is the same person as Narendra Vikramaditya Yadav, who was
previously arrested in Telangana for a cheating case.
Several patients and their families have expressed concerns over discrepancies in
Camm's qualifications. One such patient, Rahisa Begum, underwent angiography at
Mission Hospital for chest pain, where a 90% blockage in her veins was discovered. Her
son, Nabi, reported that the hospital charged Rs 50,000 for the treatment. In another case,
Asaram sought treatment at Mission Hospital but was later transferred to Jabalpur
Medical College, where he recovered without surgery.
National Human Rights Commission (NHRC) member Priyank Kanungo and Deepak
Tiwari, district president of the Child Welfare Committee, have raised alarms over the
scandal, urging further investigation. Tiwari noted that many patients survived after
transferring to other hospitals, further indicating potential negligence on the part of Camm.
In 2023, a Twitter account under the name "Professor N John Camm" had attracted
attention after tagging Uttar Pradesh Chief Minister Yogi Adityanath. The authenticity of
the account was questioned, leading to speculation that it might be linked to Dr. Narendra
Vikramaditya Yadav. Camm had responded to these allegations by sending legal notices
to those who criticized him.
Camm, or Narendra Vikramaditya Yadav, claims to have obtained his MBBS from the
University of North Bengal in 1996, MRCP from St. George's Hospital, London, in 2001,
and training in interventional cardiology under Dr. A John Camm. However, questions
about his qualifications and the authenticity of his credentials remain central to the
investigation.

Based on the evidence gathered, a case has been registered against Dr. Camm under
multiple sections of the Bharatiya Nyaya Sanhita (BNS), including:

318(4) — Endangering human life by negligence

338 — Causing grievous hurt by an act endangering life or personal safety
336(3) — Act endangering life or personal safety of others

340(2) — Forgery for the purpose of cheating

3(5) — Fraudulent representation

Section 24 - Violation under the MP Medical Council Act, 1987
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"Our govtis taking strict action’: Madhya Pradesh CM Mohan Yadav on 'fake doctor'
case at Damoh hospital

https://timesofindia.indiatimes.com/city/bhopal/our-govt-is-taking-strict-action-madhya-
pradesh-cm-mohan-yadav-on-fake-doctor-case-at-damoh-
hospital/articleshow/120061576.cms

TOI City Desk / TIMESOFINDIA.COM / Updated: Apr 7, 2025, 17:39 IST

Madhya Pradesh CM Mohan Yadav has vowed strict action against a fake cardiologist
accused of treating patients without valid credentials, leading to seven deaths at a Damoh
hospital. The accused used fraudulent documents to perform unauthorized procedures.
An investigation is underway, and the National Human Rights Commission will probe the
incident and meet affected families.

Madhya Pradesh Chief Minister Mohan Yadav has promised strict action against a fake
cardiologist in Damoh who used fraudulent credentials, leading to seven patient deaths.

NEW DELHI: Madhya Pradesh chief minister Mohan Yadav on Monday vowed strict
action in the case involving a “fake” cardiologist accused of treating patients without valid
credentials at a missionary hospital in Damoh, allegedly leading to seven deaths.
“Our government does not delay action in such cases,” CM Yadav told reporters,
asserting that the credibility of the administration is built on zero tolerance towards
negligence and fraud in healthcare.
He also directed the State Health Department to take immediate and tough action if any
other such cases are found elsewhere in Madhya Pradesh.
A First Information Report (FIR) has been registered at Kotwali police station against a
man who posed as Dr N John Camm of Mission Hospital, Damoh. The accused is alleged
to have performed unauthorised angiography and angioplasty procedures, using fake
documents to secure the position.

Poll
Should there be stricter regulations for verifying medical credentials?

City Superintendent of Police (CSP) Abhishek Tiwari said the FIR followed a report from
the Chief Medical and Health Officer (CMHO), which flagged the doctor's medical
credentials as suspicious.
“The doctor was practicing without registration in Madhya Pradesh. His Andhra Pradesh
registration also does not appear on the council’'s website. A doctor’'s team reviewed his
documents and raised red flags,” CSP Tiwari said.
He added that while allegations of deaths have surfaced, no direct evidence has yet been
recorded in the FIR. However, investigators are not ruling it out, and the matter remains
under active investigation.
The issue came to light after a complaint by CMHO MK Jain, who alleged the doctor used
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fraudulent documents and may have contributed to the deaths of at least seven patients.
A team from the National Human Rights Commission (NHRC) will camp in Damoh from
April 7 to 9 to probe the incident and meet victims’ families and others with relevant
information.

The identity of the accused is under scrutiny, with officials suggesting that he may have
used the name of a prominent UK cardiologist, Professor John Camm, to mislead patients
and hospital authorities. Police are continuing efforts to trace his whereabouts.
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MP: Probe ordered into ‘fake’ cardiologist after 7 deaths

https://www.hindustantimes.com/cities/bhopal-news/mp-probe-ordered-into-fake-
cardiologist-after-7-deaths-101744005418331.html

By Shruti Tomar, Bhopal | Apr 07, 2025 11:26 AM IST

A team of the National Human Rights Commission will camp in Damoh from April 7-9 to
conduct an investigation into the matter.

The National Human Rights Commission has initiated a probe into the deaths of seven
people after they were allegedly treated by a fake cardiologist at a missionary hospital in
Damoh district of Madhya Pradesh, officials said on Sunday.

A team of the National Human Rights Commission will camp in Damoh from April 7-9 to
conduct an investigation into the matter, NHRC member Priyank Kanoongo said.

While the district chief medical health officer Dr Mukesh Jain did not share the total
number of victims, he said that a probe report into the matter has been sent to district
collector Sudhir Kochar. The probe was conducted by a team of officials from the district
health department.

According to a complaint lodged by a local resident with the NHRC, a person using the
name Dr N John Camm, who was working at the Mission Hospital in Damoh, said he was
trained in London.

The complainant said the real name of the person is Narendra Vikramaditya Yadav. He
misused the name of a famous cardiologist from the United Kingdom, Professor John
Camm, to mislead the patients and they died due to his wrong treatment, the complaint
alleged.

The Mission Hospital authorities could not be contacted on the issue.

Kanoongo said a case of the deaths of seven people has come to light where a fake
doctor was operating on patients in the name of the treatment of heart disease.

According to the complaint, the said missionary hospital is covered under the Pradhan
Mantri Ayushman Yojana and hence government money has also been misused. The
National Human Rights Commission has ordered an investigation, he said.

“The investigation team of the National Human Rights Commission constituted on my
orders to investigate the case will camp in Damoh from 7th April to 9th April and
investigate. If any victim or any other person wants to provide information related to the
case, they can meet the investigation team in Damoh,” Kanoongo said in a post on
Sunday.

The investigation team will examine the institution and persons mentioned in the
complaint, including administrative officials, he added.
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Yadav reportedly joined the hospital in January and performed at least a dozen surgeries
before leaving the district in February, an official familiar with the matter said on condition
of anonymity.

“‘We found that he had been active since 2019 as the real doctor N John Camm posted
on social media about this fraudster. There was an FIR against him in Telangana as well.
All these things are being verified before registering the FIR,” the officer said.

Another Damoh resident, Krishna Patel, said that his grandfather Asharam Patel was
admitted to the hospital on January 31 when doctors informed him that the latter had
suffered a heart attack and demanded %¥50,000 as deposit. “But the doctors refused to
share medical reports and said there was need of immediate surgery. We then took him
to Jabalpur,” Patel said.

Nabi Khan, a third person, whose relative to fell victim to the fraud, said that following the
death of his mother the hospital did not share her reports with the family but due to the
trauma of her demise they didn’t raise objections at the time.

“After death of my mother during surgery, they refused to share any medical reports... |
was in trauma so didn’t doubt that such a big hospital could appoint a fake doctor. My
mother was killed by the fake doctor and now | want murder FIR against the doctor and
hospital administration,” Khan said.

All patients complained to the NHRC over the matter. No first information report (FIR) has
been filed in the matter.

The manager of Mission Hospital, Pushpa Khare, said that an internal investigation has
been launched. “We are doing internal investigation and would able to share anything
after report only,” Khare said.

Kochar, meanwhile, that the matter is “under investigation as to how the fake doctor was
appointed by the hospital and how did they allow a large number of surgeries in a month.”

The hospital, however, is not new to controversy.

The hospital’s owner Dr Ajai Lall was earlier accused in a case of illegal conversion and
child trafficking filed by National Commission for Protection of Child Rights (NCPCR) in
November 2022. He was later acquitted in the case in September 2024.
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Fake “cardiologist’ arrested after allegedly killing 7 in Madhya Pradesh

https://www.hindustantimes.com/india-news/fake-cardiologist-arrested-after-allegedly-
killing-7-in-madhya-pradesh-101744037228566.html

By HT News Desk | Apr 07, 2025 11:07 PM IST

A probe into the alleged murders is being conducted by the district collector as well as
the National Human Rights Commission.

A fake doctor operating under the alias of British cardiologist John Camm was arrested
in Uttar Pradesh's Prayagraj after he allegedly killed at least seven people in Madhya
Pradesh on whom he had performed illicit heart surgeries.

The incident occurred in Damoh, Madhya Pradesh, at a Christian missionary hospital,
where the man, whose real name is Narendra Vikramaditya Yadav, was employed under
a false identity.

Police superintendent of Damoh, Shrut Kirti Somavanshi, confirmed to news agency ANI,
"Accused doctor Narendra John Camm has been arrested from Prayagraj (UP) by our
team. He is being brought to Damoh."

The police had registered an FIR against Yadav for cheating and forgery, as well as a
separate case for negligence. A probe into the alleged murders is being conducted by the
district collector as well as the National Human Rights Commission (NHRC).

NHRC launches probe into alleged murders

Yadav, under the guise of Dr John Camm, had joined the Mission Hospital in Damoh in
January, and within one and a half months of working there, seven people were reported
dead.

Deepak Tiwari, an advocate and district president of the child welfare committee, stated
that Yadav had conducted dozens of surgeries, and the actual count of deaths under his
care was likely to be higher.

Tiwari had filed a complaint regarding murders taking place under Yadav's care earlier
this year, after relatives of a patient told him that the doctor was fake and that he did not
have any proper documents or credentials.

A team of NHRC officials, led by member Priyank Kanoongo, arrived in Damoh on April
7 to investigate the incident and hold those responsible accountable.

Priyanka Kanoongo said, as quoted by ANI, “We got a complaint that a fake doctor has
performed surgery on patients in the missionary hospital. We were also told that the
missionary hospital is also involved with the Ayushman Bharat scheme and taking money
from the government for it. This is a serious complaint; we have taken cognisance of the
matter, and an investigation is currently going on.”
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Madhya Pradesh CM Mohan Yadav Orders Strict Action After Fake Doctor Allegedly
Causes 7 Deaths In Damoh Hospital

As per a complaint lodged earlier by a local resident with the National Human Rights
Commission, the person, using the name of a famous cardiologist from the UK 'Dr N John
Camm’, purportedly working at the hospital, had shown himself to be educated and
trained from abroad.

https://www.freepressjournal.in/india/madhya-pradesh-cm-mohan-yadav-orders-strict-
action-after-fake-doctor-allegedly-causes-7-deaths-in-damoh-hospital

PTI | Updated: Monday, April 07, 2025, 07:50 PM IST

Bhopal: Madhya Pradesh Chief Minister Mohan Yadav on Monday ordered the Health
Department to take strict action after NHRC cited a complaint claiming seven persons
died in a missionary hospital in Damoh where a fake doctor operated on patients in the
name of treating heart disease.

As per a complaint lodged earlier by a local resident with the National Human Rights
Commission, the person, using the name of a famous cardiologist from the UK 'Dr N John
Camm’, purportedly working at the hospital, had shown himself to be educated and
trained from abroad.

#WATCH | Bhopal | On the fake doctor case in Damoh hospital, Madhya Pradesh CM
Mohan Yadav says, "Our government is taking strict action...Our government do not delay
in taking action against such cases...I have instructed that if there is anyone else like this,
the health... pic.twitter.com/gyVhyfwgrS

— ANI (@ANI) April 7, 2025

A case was registered after the name of "Dr Camm" did not appear in the registration on
the official website of the Andhra Pradesh Medical Council, thus it seems suspicious at
first sight, the FIR stated.

He was booked under Bharatiya Nyaya Sanhita sections 315 (4) (dishonest
misappropriation), 338 (forgery), 336 (3) (creating or altering documents or electronic
records with fraudulent intent), 340 (2) (forged documents and electronic records) and 3
(5) (joint criminal liability when a criminal act is committed by several persons in
furtherance of a common intention).

"We are aware of the incident. Our government is taking strict action and is continuously
in touch with the Central government. | have instructed the health department to take
strict action against such practises, if any, at other places (as well),” Mohan Yadav said.

His statement came after the opposition claimed that the "fake cardiologist” is linked to
the BJP and is a "habitual hate-monger who vitiated the atmosphere in the country via
social media".
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com/bF9WO060RQ4

— MP Breaking News (@mpbreakingnews) April 7, 2025

NHRC member Priyank Kanoongo on Friday stated that a case of the untimely death of
seven persons has come to light in a missionary hospital in Damoh where a fake doctor
was operating on patients in the name of the treatment of heart disease.

"The investigation team of the National Human Rights Commission constituted on my
orders to investigate the case will camp in Damoh from 7th April to 9th April and
investigate. If any victim or any other person wants to provide information related to the
case, they can meet the investigation team in Damoh," Kanoongo said on Sunday.

According to the complaint, the real name of the person is Narendra Vikramaditya Yadav.
He misused the name of a famous cardiologist from the United Kingdom, Professor John
Camm, to mislead the patients and they died due to his wrong treatment, the complaint
alleged.

Congress spokesperson Supriya Shrinate has claimed that the actual name of the
"doctor" is Narendra Vikramaditya Yadav.

(Except for the headline, this article has not been edited by FPJ's editorial team and is
auto-generated from an agency feed.)
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India News | "Fake’ Cardiologist: MP CM Orders Strict Action

Get latest articles and stories on India at LatestLY. Madhya Pradesh Chief Minister
Mohan Yadav on Monday ordered the Health Department to take strict action after NHRC
cited a complaint claiming seven persons died in a missionary hospital in Damoh where
a fake doctor operated on patients in the name of treating heart disease.

https://www.latestly.com/agency-news/india-news-fake-cardiologist-mp-cm-orders-strict-
action-6765203.html

Agency News PTI | Apr 07, 2025 07:04 PM IST

Bhopal, Apr 7 (PTI) Madhya Pradesh Chief Minister Mohan Yadav on Monday ordered
the Health Department to take strict action after NHRC cited a complaint claiming seven
persons died in a missionary hospital in Damoh where a fake doctor operated on patients
in the name of treating heart disease.

As per a complaint lodged earlier by a local resident with the National Human Rights
Commission, the person, using the name of a famous cardiologist from the UK 'Dr N John
Camm’, purportedly working at the hospital, had shown himself to be educated and
trained from abroad.

A case was registered after the name of "Dr Camm"” did not appear in the registration on
the official website of the Andhra Pradesh Medical Council, thus it seems suspicious at
first sight, the FIR stated.

He was booked under Bharatiya Nyaya Sanhita sections 315 (4) (dishonest
misappropriation), 338 (forgery), 336 (3) (creating or altering documents or electronic
records with fraudulent intent), 340 (2) (forged documents and electronic records) and 3
(5) (joint criminal liability when a criminal act is committed by several persons in
furtherance of a common intention).

"We are aware of the incident. Our government is taking strict action and is continuously
in touch with the Central government. | have instructed the health department to take
strict action against such practises, if any, at other places (as well)," Mohan Yadav said.

His statement came after the opposition claimed that the "fake cardiologist” is linked to
the BJP and is a "habitual hate-monger who vitiated the atmosphere in the country via
social media”.

NHRC member Priyank Kanoongo on Friday stated that a case of the untimely death of
seven persons has come to light in a missionary hospital in Damoh where a fake doctor
was operating on patients in the name of the treatment of heart disease.

"The investigation team of the National Human Rights Commission constituted on my
orders to investigate the case will camp in Damoh from 7th April to 9th April and
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investigate. If any victim or any other person wants to provide information related to the
case, they can meet the investigation team in Damoh," Kanoongo said on Sunday.

According to the complaint, the real name of the person is Narendra Vikramaditya Yadav.
He misused the name of a famous cardiologist from the United Kingdom, Professor John
Camm, to mislead the patients and they died due to his wrong treatment, the complaint
alleged.

Congress spokesperson Supriya Shrinate has claimed that the actual name of the
"doctor" is Narendra Vikramaditya Yadav.

(This is an unedited and auto-generated story from Syndicated News feed, LatestLY Staff
may not have modified or edited the content body)
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NHRC team to inspect MP hospital to probe ‘fake UK doctor’ & 7 deaths

https://timesofindia.indiatimes.com/city/bhopal/nhrc-team-to-inspect-mp-hospital-to-
probe-fake-uk-doctor-7-deaths/articleshow/120052143.cms

P Naveen / TNN / Updated: Apr 7, 2025, 09:47 IST

A National Human Rights Commission team will visit Mission Hospital in Damoh, Madhya
Pradesh following allegations against 'Dr N John Camm' for the deaths of seven patients.
His credentials are under scrutiny with suspicions that he might be an imposter. His
disappearance has raised concerns, prompting an investigation into his true identity.

BHOPAL: A team from National Human Rights Commission (NHRC) is expected to visit
Mission Hospital in MP's Damoh district on Monday on the trail of the mysterious doctor
‘N John Camm’, who is accused of causing the deaths of seven patients.
The hospital is alleged to have hired the doctor without properly checking his credentials.
His true identity and whereabouts continue to be a  mystery.
'Dr Camm' is alleged to have performed 15 heart surgeries over the course of two and a
half months - Dec 2024 to Feb 2025 - is under the scanner for the death of seven of these
patients during or shortly after these operations.
An initial inquiry was conducted by Damoh chief medical and health officer Dr Mukesh
Jain and district health officer Dr Vikram Chauhan.

"We have submitted a report to the collector. Nothing more can be said," Dr Jain told TOI
on Sunday.
The suspect has gone missing from the Damoh hotel he was staying in for the past month.
The Aadhaar card he submitted at the hotel as identity proof has the name 'Narendra
John Camm' and a Dehradun address. His father's name on the card is Amarendra

Kumar.
The authorities are investigating if 'N John Camm' is actually Narendra Vikramaditya
Yadav, or if both are fake identities.

NHRC member Priyank Kanungo has said that the NHRC team may visit Damoh on
Monday to assess the situation, and further action would depend on their findings.
Deaths due to ‘fake doc’: No match in Dr Camm’s education claims & work, say kin
Deepak Tiwari, district president of Child Welfare Committee, said that several families
flagged concerns after they noticed discrepancies in the doctor’s qualifications and
credentials. Tiwari told TOIl that some patients, who were sceptical of the doctor’'s
expertise, took their relatives to a different hospital in Jabalpur and they survived.
One of the patients to have crossed paths with the mysterious doctor is Rahisa Begum,
a local resident. She was admitted to Mission Hospital on Jan 12 for chest pain after a
round of treatment at the district hospital. Her son, Nabi, told mediapersons that the
private hospital charged Rs 50,000 for her treatment, and an angiography showed 90%
blockage in two veins.
A surgery was performed on Jan 15, but Rahisa died a few hours later. When her family
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asked for the medical file and cause of death, ‘Dr Camm’ allegedly drove away.
Another patient, Mangal Singh from Patera block, was admitted on Feb 4 with symptoms
related to gas. His son, Jitendra Singh, said that after an angiography, heart surgery was
recommended but Mangal died shortly after the operation.
Jitendra alleged that doctors were unavailable before and after the surgery, and an
expensive injection ordered by Dr Camm was never administered. When he demanded
a postmortem, the doctors refused and insisted that the surgery had already been
completed, telling him to take the body away. They say Dr Camm fled soon thereafter.
The authorities learnt that another patient, Asaram, was brought to Mission Hospital on
Jan 31 with what looked like symptoms of a heart attack. His family paid Rs 50,000 for
treatment, but they were not shown the angiography report or video. They became
suspicious and took him to Jabalpur Medical College, where he was treated without
surgery and recovered. Authorities of the mission hospital could not be contacted.
Suspicions are swirling around about Dr Camm’s true identity. In 2023, the name
‘Professor N John Camm’ grabbed attention after a tweet from this handle tagged Uttar
Pradesh chief minister Yogi Adityanath. There were immediate doubts about the
account’s veracity, leading to speculation that it may have belonged to Dr Narendra
Vikramaditya Yadav, who had previously faced arrest in Telangana in a cheating case.
‘Dr. Camm’ responded to these allegations with legal notices against those who trolled
him.

Narendra Vikramaditya Yadav aka Dr Camm claims to have completed his MBBS from
University of North Bengal in 1996 and MRCP from St. George's Hospital, London, in
2001, and received training in interventional cardiology under Dr A John Camm.
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FIR against fake UK cardiologist’ in MP

A lawyer of the city submitted a complaint against the allegedly fake doctor, and on that
basis, a team of government doctors conducted a probe.

https://www.thestatesman.com/india/fir-against-fake-uk-cardiologist-in-mp-
1503417351.html

Statesman News Service | Bhopal | April 7, 2025 9:27 pm

Aman, accused of posing as an eminent Cardiologist of the United Kingdom, allegedly
performed 15 heart procedures at a Missionary-run Hospital in the Damoh district of
Madhya Pradesh, following which seven of the patients died. An FIR has been lodged
against the absconding ‘fake UK doctor’ .

A lawyer of the city submitted a complaint against the allegedly fake doctor, and on that
basis, a team of government doctors conducted a probe.

Consequently, the police registered an FIR after midnight on Sunday, against the ‘fake
cardiologist’ on the official complaint lodged by Damoh district Chief Medical and Health
Officer (CMHO) Dr M K Jain, who headed the government probe committee.

According to Damoh SP Shrutkirti Somvanshi, the FIR has been lodged, and further
investigations, including recording statements of families which lost their kin and other
aspects, are underway.

The FIR has been registered at the Damoh Kotwali against the accused, whose real name
is said to be Narendra Vikramaditya Yadav, but he posed as a famous British
interventional cardiologist Dr N John Camm.

Yadav has been booked under Sections 318(4), 338, 336(3), 340(2), and 3(5) of
Bharatiya Nyay Sanhita (BNS).

Madhya Pradesh Chief Minister Dr Mohan Yadav also responded to the incident on
Monday, stating that the government would take strict action against all those found guilty
in the matter.

“Our government will take strict action in the incident reported from Damoh,” the CM
maintained.

The panel of government doctors had conducted the inquiry on the directions of the
Damoh Collector, Sudhir Kochar.

As per sources, the probe revealed that the so-called Dr N John Camm performed the
cardiac procedures, including angiography and angioplasty, at the ‘Mission Hospital’ in
Damoh, allegedly without any registration with the MP Medical Council.
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The accused is not working at the hospital anymore, and the police have launched a hunt
to find him and question him in the matter.

Meanwhile, a team of the National Human Rights Commission (NHRC) was also
scheduled to reach Damoh and meet the families of the deceased patients to record their
statements in the matter.
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FIR against fake’ cardiologist after 7 deaths in MP hospital

Dr Narendra John Camm performed angiography and angioplasty procedures at Mission
Hospital without being registered with the Madhya Pradesh Medical Council

https://www.tribuneindia.com/news/madhya-pradesh/fir-against-fake-cardiologist-after-
7-deaths-in-mp-hospital/

PTI | Bhopal, Updated At : 11:45 AM Apr 07, 2025 IST

Police have registered a case against a ‘fake’ cardiologist at a missionary hospital in
Madhya Pradesh’s Damoh district, following the deaths of seven persons who were
allegedly being treated by him, officials said on Monday.

A team from the National Human Rights Commission (NHRC) will reach Damoh on
Monday and camp till Wednesday to investigate the matter.

The police registered a First Information Report (FIR) on Sunday midnight against the
accused, identified as Dr Narendra John Camm, based on a complaint lodged by Damoh
district’s Chief Medical and Health Officer (CMHO) MK Jain, the officials said.

According to the complaint, Camm performed angiography and angioplasty procedures
at Mission Hospital without being registered with the Madhya Pradesh Medical Council.

“The doctor’s registration number is not displayed on any of his medical documents, which
appears to be suspicious prima facie. No doctor can provide services in Madhya Pradesh
without registration,” the FIR stated.

A team of doctors launched an investigated following a letter from the district collector,
and the hospital management said Camm had already left the medical facility, it
mentioned.

The hospital manager provided documents related to the doctor’s degree. However, the
investigation team prima facie could not find the registration humber of any medical
council or university, which is generally mentioned in the documents.

As per documents of the doctor concerned presented by the Mission Hospital, his medical
registration certificate has been issued by the Andhra Pradesh Medical Council. But the
name of Dr Narendra John Camm does not appear in the registration on the council’s
official website, thus it seems suspicious at first sight, the FIR stated.

The case has been registered against the accused under Sections 315 (4) (dishonest
misappropriation), 338 (forgery), 336 (3) (creating or altering documents or electronic
records with fraudulent intent), 340 (2) (forged documents and electronic records) and 3
(5) (joint criminal liability when a criminal act is committed by several persons in
furtherance of a common intention) under the Bharatiya Nyaya Sanhita.
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As per a complaint lodged earlier by a local resident with the NHRC, the person, using
the name Dr N John Camm, who was said to be working at the hospital, had shown
himself to be educated and trained from abroad.

The complainant further claimed the person’s real name as Narendra Vikramaditya
Yadav. He misused the name of a famous cardiologist from the United Kingdom,
Professor John Camm, to mislead the patients and they died due to his wrong treatment,
the complaint alleged.

The complaint alleged that between January and February this year, many people
reportedly died due to the treatment by an ineligible and unauthorised doctor in the
cardiology department of Mission Hospital.
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‘Fake’ doctor involved in deaths of 7 death held

https://www.hindustantimes.com/india-news/fake-doctor-involved-in-deaths-of-7-death-
held-101744053019462.html

ByShruti Tomar, Bhopal/sagar | Apr 08, 2025 06:18 AM IST

Police on Monday arrested a man who is accused of forging his medical degrees

Madhya Pradesh Police on Monday arrested a man who is accused of forging his medical
degrees operating on patients in a hospital in Damoh district, allegedly leading to the
deaths of at least seven people.

The arrest came on a day the police filed a first information report against the man —
identified by the police as Narendra John Camm — under sections 318 (cheating), 338
(forgery of valuable securities, wills, and other important documents), 336 (forgery,
specifically creating or altering documents or electronic records with the intent to deceive
or cause harm) and 340(2) (using a forged document or electronic record as genuine) of
the Bharatiya Nyaya Sanhita (BNS) and under the MP Ayurvedic Council Act.

Damoh superintendent of police Shrutkirti Somvanshi confirmed the arrest from
Prayagraj. “After the registration of the FIR, our cyber team got active as this doctor, who
is known as Narendra Yadav or Narendra John Camm, had a habit of running away from
one place to another. We got input from cyber team and Damoh police nabbed him from
Drona Omaxe township in Prayagraj and he is now being brought to Damoh,” said the
SP.
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Fake doctor accused of killing seven cardiac patients in MP arrested in Prayagraj

Arrest happened just some hours after lodging of FIR against him at Damoh Kotwali,
NHRC too begins probe into the entire matter

https://www.newindianexpress.com/nation/2025/Apr/07/waqgf-property-its-distribution-
across-the-states-uts

Express News Service | Updated on: 07 Apr 2025, 11:43 pm
4 min read

BHOPAL: ‘Fake cardiologist_ N John Camm, whose role is being probed in connection
with the deaths of at least seven cardiac patients at Mission Hospital in Madhya Pradesh’s
Damoh district, has been arrested from the Prayagraj district of Uttar Pradesh.

Acting on specific inputs, Camm (whose actual name is believed to be Narendra
Vikramaditya Yadav) was arrested from a flat of a premium township in Prayagraj on
Monday afternoon, more than 12 hours after a FIR was lodged against him in MP’s
Damoh district at Sunday midnight.

“He is being brought from Prayagraj and will be in Damoh by late night,” Damoh district
police superintendent Shrutkirti Somvanshi told TNIE.

Earlier on Sunday midnight, a case was registered against Camm and others on the
complaint by Damoh district’s chief medical and health officer Dr MK Jain, u/s 318(4),
338, 336(3), 340(2) and 3(5) BNS (which deal with cheating, forgery of documents and
joint criminal liability for crime committed with a common intent). Section 25 of MP
Ayarvaidic Adhiniyam was also included in the FIR against the ‘fake cardiologist,” who is
believed to be named Narendra Vikramaditya Yadav.

The case was registered based on findings of a probe conducted in the matter by a panel
of government doctors headed by the CMHO. The panel was constituted in the matter by
the Damoh district collector Sudhir Kochar, following allegations by local advocate
Deepak Tiwari about seven deaths having happened following surgical procedures
performed by Camm at the Missionary Hospital in Damoh.

The panel during its probe has concluded that the documents (related to his medical
qualifications/expertise) are suspected/fake. The panel has also concluded that deaths of
some patients happened due to angiography/angioplasty conducted by Camm.

Further specialized probe into the seven deaths of patients which allegedly happened
following the minimally invasive surgical procedures by Camm, has been referred to
cardiologists at the government medical college in Jabalpur.
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Importantly, the Damoh Kotwali police registered a case against the ‘fake doctor’ on
Sunday midnight, just a few hours after a National Human Rights Commission (NHRC)
team also began investigations into the matter on Monday.

“Three families, all from Damoh district (who lost their loved ones due to the surgical
procedures by the fake doctor) have recorded their statements before the NHRC team on
Monday. It's hard to comprehend why the FIR was registered on the CMHO’s complaint
just a few hours before the NHRC began its probe, is it face-saving? Also, why does the
FIR only name the fake doctor among the accused, what about the hospital management
not being named in the concerned FIR? The hospital’'s owner Ajay Lal is already accused
in multiple cases, including those pertaining to religious conversion,” questioned Deepak
Tiwari.

What is the issue?

According to Tiwari, local advocate and president of the District Child Welfare Committee,
they received a complaint from a patient in February, who doubted the credential of N
John Camm, as he (Camm) was unable to conduct proper diagnosis.

A subsequent probe by Tiwari’s team revealed that at least seven fatalities had happened
due to the surgical procedures performed by Camm, following which the entire issue was
brought to the notice of the Damoh district administration, ensued by the start of a probe
by a panel of government doctors headed by the CMHO.

According to sources associated with the ongoing investigations, N John Camm (whose
real name is believed to be Narendra Vikramaditya Yadav) carried out 15 non-invasive
surgical cardiac procedures between January 1, 2025 and February 12, 2025, but he
became untraceable after the entire issue of surgical procedures having caused seven
deaths came to the fore in February.

“While total seven deaths have happened, possibly three to four actually happened after
the angiography/angioplasty performed by N John Camm,” a key source forming part of
the ongoing probe claimed.

But it's not just the seven deaths which are the cause of concern, it's also the
fake/suspected documents submitted by N John Camm at the Mission Hospital for
proving his medical expertise, which are particularly under the scanner.

“In the documents he claims to have passed MBBS from the University of North Bengal's
medical college, but enquiry into the registration number mentioned in the document, has
turned out to be actually allotted to a doctor in Varanasi (UP). Also, the documents
pertaining to MD and DM (Cardiology) from medical colleges of southern India seem
suspected. Also, the Andhra Medical Council license number rendered to the hospital by
Camm in Damoh, actually doesn’t exist, which clearly suggests that he is not just a fake
cardiologist, but also a fake doctor,” a police officer forming part of the probe said.

Who’s N John Camm?
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Though he is named in official documents, including the Aadhar as N John Camm,
primary investigations suggest his real name could be Narendra Vikramaditya Yadav, a
native of Uttarakhand capital Dehradun.

He possibly attained the identity of N John Camm, to strike close resemblance with Prof
John Camm, the professor emeritus of clinical cardiology at St George’s University of
London. The famous British cardiologist reportedly had confirmed to a fact-checking
website that his identity was being misused by Yadav.

The fake doctor reportedly operated a website under the name njohncamm.com and also
rang a twitter account under the handle @njohncamm, which is suspended now.

Yadav’s claim about having worked in the past with the British cardiologist Dr John Camm,
too have been found to be false.

In July 2023, Yadav using the same twitter account, had posted that UP CM Yogi
Adityanath could control the riots in France “within 24 hours.” The concerned tweet was
shared by many news channels, but some were later deleted following questions about
the account’s authenticity.

He had also reportedly posted purportedly photoshopped pictures with UP CM Yogi
Adityanath and Bihar CM Nitish Kumar under a fake name in the past.

More cases against him in other states?

While the FIR against the ‘fake doctor’ was registered in MP’s Damoh district on Sunday
midnight, there could be more criminal cases in which he is accused in other parts of the
country.

“‘We’re enquiring about the possibility of multiple cases against him elsewhere, including
Noida and Ghaziabad in UP, one police station in Telangana district and also possibility
of a case registered against him in Bilaspur (Chhattisgarh),” the Damoh district police
superintendent Shrutkirti Somvanshi said.
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Is KIIT ready to be more than a global brand?

Over the years, KIIT has expanded beyond just academics. With students from all over
India and abroad, the university has become a melting pot of cultures.

https://www.indiatoday.in/education-today/featurephilia/story/is-kiit-ready-to-be-more-
than-a-global-brand-2705218-2025-04-07

India Today Education Desk | New Delhi, UPDATED: Apr 7, 2025 12:47 IST

Patia, an underdeveloped locality in Bhubaneswar, has been transformed into a thriving
urban hub largely due to the Kalinga Institute of Industrial Technology (KIIT) University.
Besides augmenting economic growth, the university has fostered cultural diversity and
global opportunities for students.

However, recent events have raised concerns about student safety and the university's
handling of sensitive issues, leading to questions about its responsibility toward its
growing community. Over the years, KIIT has expanded beyond just academics. With
students from all over India and abroad, the university has become a melting pot of
cultures.

Major companies like Microsoft, Amazon, and Adobe now recruit from KIIT, offering
students opportunities that were once unheard of in the region. Despite this success, the
university has recently come under scrutiny following the tragic death of a foreign student
in February 2025. The National Human Rights Commission (NHRC) has accused KIIT of
negligence.

However, KIIT officials maintained that the situation was complex and that they were
trying to manage it as best as they could. We deeply regret what happened. We are now
working on improving our support system for students," said a university spokesperson.
Having suspended many officials, KIIT has promised further internal reforms in response
to the crisis.

It has also initiated dialogues with international students to ensure their concerns are
heard and addressed more effectively in the future. For KIIT, this incident has been a
wake-up call. The university's rapid growth has been impressive, but with expansion
comes greater responsibility.

Despite the recent controversy, many still believe in the university's ability to learn from
its mistakes and improve."No institution is perfect. What matters is how it responds to
challenges," said a faculty member. "KIIT has the resources and vision to not just be a
top university but also one that truly cares for its students.”

Addressing student concerns with transparency and compassion will be key to
maintaining its reputation and ensuring that it continues to be a place where students feel
safe, heard, and valued. A senior university official stressed that KIIT is committed to
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reform.The university has already announced plans to expand its student counselling
services and set up an independent grievance redressal cell.

Some alumni believe that the issue reflects the growing pains of an institution that has
expanded rapidly.The local community, which has benefited immensely from KIIT's
presence, is also watching closely. As KIIT takes steps to rebuild trust and strengthen its
student support systems, the coming months will be crucial. If it follows through on its
promises and ensures that student welfare is at the core of its policies, it could emerge
from this crisis stronger and more respected than before.
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Seshachalam encounter: JAACT appeals to NHRC to get stay order vacated

https://www.thehindu.com/news/cities/Madurai/seshachalam-encounter-jaact-appeals-
to-nhrc-to-get-stay-order-vacated/article69423799.ece

Published - April 07, 2025 08:32 pm IST - MADURAI

The Hindu Bureau

Marking the 10th remembrance meeting of the families of the victims of 2015
Seshachalam encounter incident, the Joint Action Against Custodial Torture (JAACT) has
appealed to the National Human Rights Commission (NHRC) to intervene in the issue
and render justice to the families of the victims.

In a press statement, JAACT legal advisor Henri Tiphagne said that in April 2015,
labourers from Tamil Nadu were abducted, tortured and 20 persons were encountered in
Seshachalam forest in Chittoor district in Andhra Pradesh by the Andhra Pradesh Red
Sanders Anti-Smuggling Special Task Force (STF) comprising police officers and forest
personnel.

The NHRC took suo motu cognisance of the incident and issued notices to Andhra
Pradesh Chief Secretary and the Director General of Police of Andhra Pradesh to submit
a detailed report.

In May 2015, the NHRC directed the Andhra Pradesh government to pay %5 lakh as
interim relief to the families of each of the 20 persons killed by the STF personnel. The
authorities were directed to take steps to disburse financial assistance to the families of
13 victims who belonged to Scheduled Tribe. The NHRC also recommended a CBI probe.

In June 2015, the Andhra Pradesh Chief Secretary filed a petition before the Andhra
Pradesh High Court challenging the direction of the NHRC. The High Court ordered an
interim stay of the directions.

Mr. Henri Tiphagne said that 10 years after the incident the interim stay had not been
vacated and the proceedings before the High Court were still pending. The JAACT
appealed to the NHRC to get the stay order vacated and ensure that the directions of the
commission were implemented.

The JAACT requested the NHRC to intervene before the relevant court by exercising the
power under Section 12(b) of the Protection of Human Rights Act, 1993, on behalf of the
victims and their families, the press statement said.
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Karnataka farmers forced to migrate to urban areas, courtesy uncertainty over
MGNREGA employment

Data from the MGNREGS dashboard, accessed by DH, reveals that the Government of
India owes payments for 10 lakh delayed workdays to workers in Karnataka.

https://www.deccanherald.com/india/karnataka/karnataka-farmers-forced-to-migrate-to-
urban-areas-courtesy-uncertainty-over-mgnrega-employment-3481798

Varsha Gowda Last Updated : 07 April 2025, 16:14 IST

Persistent wage payment delays and limited number of available persondays have meant
that the Mahatma Gandhi National Rural Employment Guarantee Scheme (MGNREGS)
is no longer the pastoral lifeline that it once was. Troubled by the mounting agrarian crisis,
climate-related uncertainties and stagnating incomes, many farmers in rural Karnataka
have been migrating to urban centres out of distress. “We have to rely only on agricultural
labour but that is only available during the kharif and rabi seasons,” says Venkatalakshmi,
a farmer from Gandhinagar village in Raichur district. Last year, her household received
less than half of the 100 days of guaranteed wage employment in every financial year.
Data from the NREGA Sangharsh Morcha reflects a similar trend, with average workdays
per household having come down to just 44.62 days in 2024-25 from 52.08 days in 2023-
24,

“Issues related to payment have started to become more common. It has been more than
two months since | was last paid my wages,” she adds. Under the scheme, workers are
legally entitled to payment within 15 days. Delayed payments incur compensation at a
rate of 0.05% of the unpaid wages per day, beginning on the 16th day after the muster
roll is closed. Data from the MGNREGS dashboard, accessed by DH, reveals that the
Government of India owes payments for 10 lakh delayed workdays to workers in
Karnataka. “There are also issues with the photo attendance. Some days that are not
recorded at all,” says Virupama, an activist who advocates for MNREGS workers.

The app-based National Mobile Monitoring System (NMMS) was introduced in 2023. It
has since been widely criticised and protested by activists and workers for its technocratic
approach in its aim to plug leakages and corruption within the scheme. The effectiveness
of the scheme has been gradually eroding due to insufficient funding over the past few
years, according to Abhay Kumar, a national activist belonging to the Grameen Coolie
Karmikara Sangathan. “This usually happens by the end of the financial year due to
insufficient funding. Frequent delays in payment make the scheme unreliable,” he says.
An official from the Department of Rural Development and Panchayat Raj confirms that
delays become more common towards the end of the financial year. “Since there is high
demand, the Ministry of Rural Development ends up having to request additional funds
from the Department of Revenue. Owing to this, there are delays,” says the official.
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Although allocations towards the scheme have increased over the years, they have not
kept pace with increasing wages or demand. As a result, over the years, “the delays have
started sooner in the year,” they add. Even this periodic increase in wage has been
inadequate, according to a report by the parliamentary standing committee. In January,
the committee noted that the wages paid under the MGNREGS since 2008 were
“‘inadequate and not in consonance with the rising cost of living”.

Over the years, the government has repeatedly adjusted MGNREGS budget allocations,
maintaining that the scheme is demand-driven. However, funding has often lagged behind
actual expenditure. In 2020-21, the pandemic-driven surge in work demand pushed the
budget from an initial Rs 61,500 crore to a revised Rs 1,11,500 crore. Similar upward
revisions followed in subsequent years. For the 2024-25 financial year, the government
has retained allocation towards the scheme at Rs 86,000 crore, effectively cutting funds
by 4% compared to the previous year's spending, as per Union Budget documents. “It
seems like there is a targeted effort towards dissolving the scheme by making access
more difficult. The downsides are many because distress-related migration to cities may
increase,” he says. In urban areas, access to shelter, food and livelihood is not
guaranteed. Many also live under perilous circumstances. Venkatalakshmi, for instance,
was forced to migrate to Bengaluru last year when her household did not get the allotted
100 person days. “We usually try to locate relatives in Bengaluru and put up tents or
sheds close to them. Those months are very hard,” she says.

A report sponsored by the National Human Rights Commission underscores these living
conditions. Blue-collar migrants are found to live in cramped quarters, makeshift tents,
and access to healthcare services and education is generally poor. “In states with a high
number of seasonal migrants, women and children usually suffer from malnutrition and
anaemia. Even welfare benefits distributed at Anganwadis and schools are hard to reach
due to migration,” says Abhay. The intensifying agrarian crisis and climate-related
uncertainties have also made urban migration more paramount. In this context, the
MGNREGS is particularly important as it provides for an additional stream of income
alongside agricultural activity.



